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CSP No.937l (MAH)/ 2017

SHRI B. S. V. PRAKASH KUMAR

MEMBER (J)

SHRI V. NAIII.SENAPATHY

MEMBER (T)

ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPAI.IY LAW TRIBUNAI ON 08.02.20I8

NAME OFTHE PARTIES: Virtuous Share Investments Pvt Ltd.

SECTION OF THE COMPANIES ACT: 230-232

ORDER

CSP No. 91,V230-232|NCLT/'IVIBMAIV2017
CSP No. 915 to 92,230-23,NCLTMBA,IAw2017
CSP No. 924 to 93U230-23ZNCLTA{B/MA}V20fi
CSP No. 936 to 942230-232NCLT/MBMAW2017

For Ordels.

sd/--
B.S.V. PRAKASH KUMAR
Member (.Judicial)

V. NALLASENAPATHY
Member (Technical)
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